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bad, for the year 1972-73
along with the Audited Ac-
counts and the comments of
the Comptroller and Auditor
General thereon.

[Placed in Library. See No. LT-
8094/74].

REPORT ON FATAL ACCIDENT AT BASSI
Meo SToNE MINE IN GURGAON DISTRICT

THE DEPUTY MINISTER IN THE
MINISTRY OF LABOUR  (SHRI
BALGOVIND VERMA): 1 beg to lay
on the Table a copy of the Report
(Hindi and English versions) on fatal
accident on the 26th January, 1974 at
Bassi Meo Stone Mine in village
Ghatta Bassi Meo, Tehsil Ferozepur
Jhirka (Distt. Gurgaon). [Placed in
Library...See No. LT--8095|74.]
NOTIFIN ATION UNDER CENTRAL EXCISE
RuLes, 1944

THE MINISTER OF STATE IN
THE MINISTRY OF FINANCE (SHRI
K. R. GANESH): 1 beg to lay on the
Table a copy of Notification No.
G.S.R. 345(E) (Hindi and English
versions) published in Gazette of
India dated the Ist of August, 1974
issued under sub-rule (3) of rule 224

of the Central Excise Rules, 1944,
[Placed in Librari. See No. LT-
8096/74.]
12.29 hrs.

CALLING ATTENTION TO MAT-
TER OF URGENT PUBLIC IM-
PORTANCE

REPORTED ATTACK BY UNDERGROUND
NAGAS ON POLICE PERSONNEL

SHRI D. K. PANDA (Bhanja-
nagar): I call the attention of the
Minister of Home Affairs to the fol-
lowing matter of urgent public im-
portance and request that he may
make a statement thereon:

The reported attack by under-
ground Nagas armed with

(C.A.)

automatic weapons near Chi-
shilimi the lower Sema area
on the camp of the Fifth Bat-
talion killing 11 peclicemen.

THE MINISTER OF HOME AF-
FAIRS (SHRI UMA SHANKAR DIK-
SHIT): Sir, according to prelimi-
nary information received so far, a
patrol party of Nagaland Armed
Police was ambushed by armed Naga
hostiles at about 0900 hours on 2Tth
July, 1974 near Chishilimi, about 23
miles North East of Kohima. The
Naga hostiles opened fire with light
machine guns and rifles as a result of
which eleven constables of the Naga-
lang Armed Police were killed. The
hostiles took away one light machine
gun, eleven rifles and some ammuni-
tion. At about 1050 hours, another
patrol party of Assam Rifles which
had approached the same area from
a different direction, intercepted the
hostiles and opened fire on them. In
the encounter the hostiles managed
to escape but one rifle and some am-
munition were recovered from the
area. Fuller details of the ambush
are awaited.

It is a matter for deep regret that
so many precious lives of security
forces personnel were lost in the dis-
charge of their duties, As a measure
of immediate and interim relief, Gov-
ernment of Nagaland have sanctioned
ex-gratia payment of Rs. 1000|-to each
of the bereaved families.

The violent activities of the under-
ground have been recently on the in-
crease and security operations have
accordingly been stepped up. In the
course of our discussions with the
Chief Minister, Nagaland, our serious
concern over the deteriorating situa-
tion in the State had been conveyed
to him. The recent developments in
Nagaland have been reviewd in con-
sultation with Mlnistry of Defence
and all possible measureg are being
taken to curb the activities of the
underground.
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SHRI D. K. PANDA: The statement
appears to be the usual one, In sensi-
tive border areas some serious deve-
lopments have been taking place for
the last several months and the reme-
dy according to the statement is step-
ping up of the security operations.
The causes that led to such provo-
cation among the underground Nagas
are not given. Perhaps they have been
deliberately suppressed ang the Gov-
ernment is afraid of bringing them to
light. The Mizoram Chief Minister
declared that his son joined the un-
derground activity. About a year
ago Mr. Scalo Su, who is a Member
of the Rajya Sabha, was President of
the underground movement and he
wag also the Prime Minister of the
Revolutionary Government, He came
overground with 2800 of hig army.
There was some agreed settlement
with the Central Government That
hero has come out with all the forces
and surrendereg the arms and ammu-
nitions. especially at a time when the
U. F. Government in Nagaland was
reported to be in betler communica-
tion with the underground forces and
Wag try ng to settle the matter by
constitutional methods. In such cir-
cumstances, what waes the occasion for
such incidents? In discussions with
some Naga leaders I found that this
was the only major incident that had
taken place :n all these years. Why?
Perhaps the Government did not
search for the reasons or is trying to
suppress facts deliberately. May 1
know whether there were geveral
raid; on underground headquarters
and pockets and serioug atrocities were
perpetrated on innocent Nagas. espe-
ciallv women® It was also admitted
onee bv the Home Minister during the
last se~iion, Just before the elections
took place in Nagaland Kohovi Seema
was murdered bv the cecurity forces:
he wa+ #n underground leader.

The clections were held in February
74 and the Government wos formed
by the end of February. Just a&f*er
that there was an gttack on the Spea-
ker of t+e underground Assembly hy
the security forces in the first week
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of July T4 This attack was on an un-
derground camgp. On 21st May 74
another underground leader Balhou.
was murdered by the same security
force. Early in July 74, the Major
General of the security forces went
hovering round and round the un-
derground camp in Chhakasang area
in a helicopter, That also led to &n
apprehension of further jmpending
attacks on the underground Nagas.
Raping of women and torture of in-
nocent civil Naga population provok-
ed them to join the wunderground
Nagas. Now the recruitment to the
underground Naga forces has increas-
ed. I want to know whether this
series of incidents are the immediate
of provocation culminating in this
major incident. I want to know whe-
ther it js a fact that the security for-
ce; have arted without any reference
to the Nagaland Government and di-
rectly under the orders of the Gover-
nor, Shr1 L. P. Singh, who is in sole
charge of the law and order siluation.
I want to know whether 1t is a fact
that he rs reported to be working fer
discrediting the present UF Govern=-
ment. [ want to know whether the
National Naga Organsation represen-
tatives have recently come to Delhi
to negot.ate with the Prime Minister,
the Home Minister and the Congress
President to merge this National Naga
Organisation in to the Congress and
whether Shri L. P. Singh is considered
to be the keyv person in these nego-
tiations. T want to know whether it is
a fact that Shri L. P. Singh has been
long suspected to be on very friendly
terms with the American lobby in this
country and so the foreign agents are
taking advantage of this to incite these
forces ang create further disruption?
The use of electric shock, torture and
third deagree methods on rivilians are
also taken advantage of by the pmpe-
rialist agents ang their internal colla-
horators 'n Nagaland,

Finally, about the wunder-develop-
ment there, there ig no electricity in
Naga villages: 58 per cent of Nagas
people are jndebteq to usurious
money-lenders who charge interest
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from 80 to 400 per cent. The pace of
industrialisation there is exoremely
alow; there is no communication and
there is educated unemployment.

MR. SPEAKER; When you bring
in the name of the Governor of a
State, there are certain rules about
that.

SHRI 8. M. BANERJEE (Kanpur):
In this case, he was earlier the Home
Secretary also and there were charg-
es levelled against him both in this
House and in the other House,

MR. SPEAKER: We have to go by

the rules which are made by your own
House,

SHRI UMA SHANKAR DIKSHIT:
The hon. Member has made a very
long statement in which he has asked
a large number of questions

He has approached the subject and
mentioned the jnc.dents there as |f he
wag representing the insurgent Naga

SHRI S. M. BANERJEE: This is
very unfair....(Interruptions) 1 rise
on a point of order.

MH SPEAKER- Pleuse mit down.
You can say anything you like but you
do not have the palience to li-ten to
the reply.

SHHI UMA SHANKAR DIKSHIT:

1 am not calling him an agent  ([n-
terruptions)

MR SPEAKER. Crdcr, please All
roits of allegations wers made against
the Governor of the State. Why should

not the Minister defend him? (Inter-
ruptioms)

SHR1 UMA SHANKAR DIKSHIT:
Mr. Banerjee should not hold a brief
for everybody. Let him spesk on a
matte © ,»» whee'y he 13 concerned (In-
terruptions)

MR, SPEAKER: I am not allowing.
1321 LS—13

(CA)

SHRI UMA SHANKAR DIKSHIT:
He hag called the action taken by the
Security Forces as atrocities, as an at-
tack on the villagers. He has not a
word of sympathy for the breaved
families of 11 loyal constableg of the
Secur.ty Forces. All the time, he was
only complaining about the action
taken by the Security Forces. I am
deeply disappointed over it.

1 would request the hon. Member
to see it in perspective. The correct
facts 1n perspective should be seen as
something like this. (Interruptioms)
Let him not interrupt.

I will briefly tell the House
the facts are. (Interruptions)

MR. SPEAKER: When they speak,
they say anything they like and they
do not have the patience to listen. I
am not going to protect you when you
make all sorts of allegations. There
is no question of protection.

SHRI UMA SHANKAR DIKSHIT:
In 1973, about 73 violent incidents in-
volving a large number of Secunty
Forces personnel took piace. The gene-
ral level number of incidents in a
month varied between 6 and 9. To-
wards the end of the year, the figures
came down, varying from 6 to 8 and
4 to 5. This wag also the figure in
December and January, In the month
of February, in the month of elections
that took place in Nagaland, the num-
ber of violent incidents rose suddenly
to 24. In a period of a few days, par-
ticularly between Ist and 12th Feb-
ruary and between 12th and 16th Feb-
ruary, the number of incidents was as
high as 22

The underground Naga insurgent
organisation had some soft corner for
the UDF, and, according to our in-
formation and assessment, these inci-
dents were stepped up in order to fri-
ghten and terrorise the electorate so
that the NNO which was really act-
ing with a great sense of respons-bi-
lity and had complete understanding
with the central Government—could
be toppled. Anyhow, the UD had a

what
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majority of two and the Governor of
Nagaland, with the full convent of the
Government of India, agreed that the
UDF should take over the Govern-
ment and Mr. Vizol wag sworn in as
the Chief Minster of Nagaland. As a
result of the association and support
of the underground Nagas, the positiun
of the Chief Munister and the UDF
Government became rather embaras-
sing and awkward. When one or two
incidents took place, the party orga-
nisation passed a resolution of condo-
lence and sympathy with the under-
ground Nagas, whereas they were ra-

ther critical of the attitude of the
Government of Inda. The Chief
Minister himself is a very sincere

person and he has been trying to find
some way to help the Nagaland peo-
ple out of the difficult situation. But
so much pressure has been brought
upon the Chief Minister that he has
found it impossible to stand up to it.
Recently, after this incident in which
11 constables were killed, his Cabinet
has passed a resolution about which I
shall read out the information that I
have rece.ved:

“The Council of Minmsters of
Nagaland, 1n a meeting held on the
28th July 1974, reviewed the situa-
tion arising out of the recent violent
inc.dents 1n some parts of Nagaland.
The State Government have viewed
with grave concern the recent inci-
dents of violence and the Chief Mi-
nister of Nagaland in a Press state-
ment has warned the Naga hostiles
that the Covernment of Nagaland
thall not tolerate any acts of viola-
nce. The Statc Government 1s tak-
ing appropriate action to deal with
the gituation.’

It is a matter of some satisfaction
that the Nagaland Chief Minister has
realised the dangerous implications of
an uncertain or ruther equivocal at-
titude that the party organisation or,
to some extent, the Government of
Nagaland were showing towards the
insurgent Naga hostiles, Therefore,
the matter has been reviewed.
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One main aspect of the situation in
Nagaland should be understood. Over
95 per cent of the population is a
peace-loving popuiation. They are
sick and tired of the Insurgent Nagas
who are maintain.ng such a heavy
pressure upon them: they are being
kidnapped, they are being forcibly
enrolled uy, members of the Naga In-
surgent Army; heavy fines are im-
posed and collected, despite there be-
ing the State Government, and their
life and property are in danger. There
1s however a hard core of the under-
ground who believe in a sovercign,
independunt State of Nagaland. Des-
pite all these ycars of confliet and bit-
terness, they do not seem to have
learnt any lessons. We have uptill
now given every opportunity to the
underground to come overground,
whenever they have surrendered or

have been caplured they have
been absorbed in BSF Battal-
lions and they have  other-
wise been treated ns proper citizens

with that self-respect and care which
any other citizen of Nagaland gets. In
spiril. attitude :till remains the same.
But the attitude of belligerence and
special oppos:tion that j. now coming
up has to be treated fiimly and we
have to take adequate steps (o protect
the Naga villagers from the menace
to their life and property.

SHRI S. M. BANERJEE: Last time
the guestion of raping of Naga women
was raised for which a reply was pro-
mised by the Mimister but there s
no reply to jt to-day

SHRI P K. DEO (Kalahandi): He
never replied 10 vour question.

SHRI D. K. PANDA: Not even a
single question 1 have posed he hat
answered.

MR. SPEAKER: He has replied in a
broad outline. Further, :n the begin-
ning itself, he has refuted all that you
said,

SHRI P. K. DEO: The question was
about the immediate cause of this in-
cident.
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SHRI UMA SHANKAR DIKSHIT:
The recent cause, the unmediate cause
wag the com.ng up of the UDF Gov-
ernment who had been indirectly and
directly encouraging the underground
and particularly, the UDF Party
which has been openly showing sy-
mpathy with the undergrounds That
1s why there has been an outburst of
violent incidents. That is the reason.

SHRI H. M. PATEL (Dhandhuka):
1 appreciate the very full explanatory
statement of the Minister explaining
the hrstory underlying the incident
But 1t 15 clear that gomething 1= wrong
Even from his stutement what has be-
come clear ;s this, that there 15 a
great deal of unrest 1n the Nagaland
arca, Although you say that 95 per
cent of the people are hankering for
peace and that 1t 1s only the 5 pel
cent, that 15, the undergrounds who
want trouble and want a sovereign
Nagalang government, 1t 15 a fact that
lar a eouple of years al least, accord-
g to his own statement, and there 18
cvidence that there has been this un-
rest for a much longer period Bearing
in mind the fact that without a consi-
uerable support from a large percentage
of the population, a small percentage
could not have continued these violent
art vities for so long, does the Home
Minister not think that there must be
<ome provo:s ation sufficient to suctan
them <omething more than merely
what the hon. Mimister has said, na-
mely that «o long as the NNO was
there, there were no violent incidents
ind thot it was only when the UDF
Government came there weas a step-up
in wiolence and violent incidents? Is
there not <ome link with the manner
In which the secur ty forces have been
wed for suppressing the violent inci-
dente?

In the last session, the Home Minis-
ter himself admitted that there were
cerfain cases of rape, etc. ‘n Nagaland
and Manjpur areas. Therefore, it
would seem that there has heen some
Provocation on the part of the Gov-
ernment forces which hag led to this

(CA)
kind of an extremely deplorable inci-
dent where the entire security force
has been wiped out which 1s deplora-
ble. But what could have led to guch
a strong and powerful reaction? Only
some grave provocation

The Minister again said that the
present Chief Minister wa; here and
what he has said 1n regard to the
visit is rather peculiar The statement
reads as folows' —

“The violent activities of the un-
derground have been recenily on
the jnci~ase ang security operations
have arrurdingly been stepped up.
In the coulse of our discussions with
the Chiel M nister, Nagaland, our
ser1ow, concern over the deteriorat-
ing situation jn the State had been
onveved to him ™

Am 1 1o understand, that the
Chief Minister was not himself
sennusly concerned over these nci-
dences, wa< he not aware of the steps
heing taken alieady in the State for
~uppressing thece incidents? The next
line goes on 10 say that the recent
developments 1n Nagaland have been
reviewed in  consultation with the
Ministry of Defence It 1s not
very clear from this statement
whether this review was carred
out with the Chief Minmister Was
the Chief Mimster kept fully 1n the
picture with regard to the ac-
tion taken or proposed to be taken in
regard to the rectoration of law and
order n Nataland® It ;5 strange that
the Chief Mimister should not be as
fully in the picture as he ought to
have been Why has the Chicf Min's-
ter to be told anything in this regard,
for. he muct be well aware of the fact
that these ;ncident: have been taking
place” What I want the Home Minis-
ter kindly to elucidate is whether the
Chiet M nicter humself is in charge
of the operations for the restoration of
law and order, or whether it is the
Governor—with any special powers
and authoritv—who has to undertake
operations for the restoration of law
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and order. May I know whether the
security forces are functioning under
the Governor or the Chief Minister?
Has the Chief Minister got any voice in
whatever decisions are taken for the
security and for the operation of the
security forces? If not why has the
Chief Minister, who ought to be fully
responsible for |incidents there in
that State, been kept out of the pic-
ture? He represents the majority
popular support and when he has
majority support it should be presum-
ed that he would be in a better posi-
tion to win over even the five per cent
of the dissatisfied elements in the
State—it is five per cent according to
the Home Minjster himself.

My next question is this. Why
is the Chief Minister not kept fully
in the picture? Why are the security
forces apparently operating under the
Governor’s orders and not under the
CM's? Will the Home Minister
clarify whether it is not a fact that
perhaps the security forces have been
acting in a more ruthless manner
than they should have been and that
thev provided the provocation and
made the underground forces react
with the degree of violence they ap-
pear to have reacted in destroying
these securitv forces?

I will onlv add this final word 1
have full sympathy for those who
have lost their lives doing their duty.
It is an extraordinary situation all
the same that security forces should
suffer in such a manner, Evervthing
points to there having been sufficient
provecation from the security forces
to cause such a strong reaction on
their part

SHRI UMA SHANKAR DIKSHIT:
The hon Member is not correct in
assuming that the increase in violent
incidents ang general deterioration in
the attitude of the underground has
been due to any provocation from
security forces The steps taken
from the side of the security forces
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have been less serious when yow
take the type of incidents from the
other side, which arose as a result of
the action taken by the underground.
It is unfortunate that such incidents
took place in which one or two wo-
men were involved,

But the matter was immediately
taken up. The persons were put
under arrest and a trial is going on.
It is not as if some injustice was be-
ing allowed to take place which would’
cause some provocation. That has
not happened.

13 hrs,

The main reason, as I said earlier—
I shall try to explain it a little more—
is that under the influence of the
underground, the Chief Minister and
the U.D.F, Ministry seemed to carry
the impression that they could, by
representing to the Government of
India, secure for Nagaland with the
help of the underground and the
the strength of the sanction behind
their attitude a status which they had
in mind, political and constitutional,
other than the existing one In fact
we received information several times
repcatedly that the underground had
circulated a view or a circular had
been issued that they were expecting
that & much higher status could be
secured only if the overground people
also helped them The position of
the N N. O. party was exceedingly
difficult, The N. N. O. legislators
were finding it difficult to attend the
Assemblv  The reason for this is that
the UD.F. were expecting too much
It was explained clearly and defini-
tely at the final meeting that any
such thing has got to be within the
constitutional framework of the exist-
ing State. Any such grievance can
be comsidered. If there is any ques-
tion relating to economic develop-
ment matter or of improvement in
the lot of the people it can always be
considered. But, their ideg /wus to°
have a higher status and to have an-
independent status for Nagaland. W&
saigd let that idea be taken out com-
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plately and that under no circum-
stances we were going to give any
consideration to it. Is it not sur-
prising that although earlier incidents
took place where there was a heli-
copter incident and there were several
other incidents, on both these occa-
sions, the Chief Minister met me the
same day when the information was
received of people being killed in
Nagaland, and told me that there was
some other hand coming in the way
of the talks he was having. He was
mystified. 5

1 have already stated that Mr.
Vizol was regarded as a sincere person
who honestly wants that peace should
be established in the Nagaland. But,
he did not know that the people who
supported him had their own ideas;
they did not want some measure of
change in the situation or develop-
mental matters or difficulties of that
kind. Only after some time he has
fully realised the line which the party
had taken—the U. D. F. party has
been very much vocal; they have been
saying things which nobody would
say--namely that they stand definite-
ly for secession or for independence.
The reason for this is not for the
utrocity committed by the forces be-
cause if there is any irregularity or
any wrong committed by a member
of the forces, he 13 being dealt with;
he will be dealt with first.

Shri Rustomji, I suppose, the hon.
Members know that, will not support
any such thing. 1 think he is now
not only connerted with the Ministry
but he is also in charge of that De.
partment. He will not give any
quarter or any cause for the feeling
‘that the security forces are let loose
o commit atrocity. Now. three
ugencies function in Nagaland. There
13 the Chief Minister, 1. G. P. and
urmed forces. It is also a fact that
underground Nagas come to villages
n spite of whatever the Chief Minis-
ter's Government is doing. They take
uway village people and enrol them a3
members of the “Naga Army". They

charge specified fines and immediately
collect such fines and these poor wvil-
lagers are really frightened out of
their wits. Therefore, there is Border
Security Force which is not only m-
charge of the border area. There is
also the responsibility of ithe Governor
of Nagaland. Whenever there i1s any
matter concerning border security or
the mamtenance of law ang order the
Governor of Naguland has special res-
ponsibility. It 1s a bordel area and
it is not like any other State in the
country. Therefore, all these agencies
have their respective functions Lut re-
garding normal administrative matters
and the contol of villages and preven-
tion of underground Nagas harassing
the villagers, the responsibility was

and still remains with the Chief Minis-
ter.

SHRI H. M. PATEL: 1s the Chief
Minister closely involved and kept
fully in the picture on whatever policy
15 followed by the Government?

SHRI UMA SHANKAR DIKSHIT:
So far as actual measures are concern-
ed coordination takes place in Naga-
land and not here. He had visited
Delhi two or three times only to sug-
gest and consult as to how to deal
with the situation ang told us what
his thinkung was. When the situation
became clear to him he has since rea-
lised that to take a soft line towards
the underground and expect them to
change their mind and come over.

ground is in the present circumstances
a fulile exercise.

SHRI DINESH CHANDRA GO-
SWAMI (Gauhati): Mr, Speaker, Sir,
I am thanking for giving this opportu-
nity to discuss through this call atten-
tion in greater depth and detail the
situation in North East region. It is very
unfurtunate that even after 27 years
of Independence and after full state-
hood being granted to Nagaland and
status of Union territory being granted
to Mizoram peace has not returned to
those arvas and a handful of persons

pursuing 8 wrong cause are holding up
peace and progress,
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I have talked about Mizoram al-
though it does not find place in the
Calling Attention because there can be
no proper appraisal without a compre-
hensive view of the entire North East
region. If we look to the events jn
Nagaland and Mizoram they follow the
same pattern. There were similar in.
cidents as we know therg were at-
tempts on the life of Chief Minister of
Nagaland and also attempts on the
life of Lt. Governor of Mizoram,
Also one of the important event is
the statement of Lt, Governor of Mizo-
ram saying that the UDF Government
of Nagaland pledging to work for a
political settlement with the under-
ground Nogas might also have cxercis-
ed some kind of pvschological influ-
ence on the Mizo underground since.
It  undoubtedly gets scrious propor-
tions. The only diffem:nce seems to
be that law and order situation is far
from huppy. As is apparent from the
statement of Chief Minister. Mr. Chal
Chuunga dated 15th March the under-
groung elements have created an at-
mosphere in the entire Mizoram. The

her common feature in the entirg ac-
tivities in the north-eastern region has
been that the foreign elements have
played a very scrious role. We know
thut on August 20, 1973, Muwra
Angami, General Secretary of the
Naga MNational Council whu returned
in the early part of thet year or I
think towards the later part of 1972,
after seven year's sojourn in China
gave u cull to the youth 1@ join the
underground movement, and he told
them plainly that China had assured

all help to them in their struggle
against India.
We also know that the Mizoram

leaders are similarly in Arakan, and
Laldenga 1s reportedq to have been
Eiven political asylum in Pakistan. The
approach of the Mizoram Chief Minis-
ter to this problem has also been the
same, because ths Mizoram Chief
Minister has said that it Is a political
problem requiring a political solution,
and My. Vizol, Chief Minister, has
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also pledgeq for reconciliation between
the undergrounds and the Govern-
ment of India in his election mani-
festo. Of course, it is very hearten-
ing to know that the hon. Home Minis-
ler has said that the Mizoram Chief
Minister has to a great extent realised
the position; he has also made a very
categorical statement on March 18,
197« at Kohima; in a press interview
he saig that the Naga issue should be
solved within the framework of the
Indian Constitution. In this back-
ground, 1 would like to pose some
que-tions to the hon, Minister.

My first question will be regarding
the foreign elements in the north-eas-
tern region, because his own Home
Secretury, Mr Govind Narain on 17th
March. 1973 had observeq that many
of the threats in the north-eastern
region could be traced to the inspira.
tion, connivunce and assistance and
support of some of the foreign coun-
tries,

We ulso know that the missionaries
are also playving a very doubtful game,
and some organisations whose bona
fides huve been doubted from time to
time are also playing their role in this
part in {act, not only in Nagaland and
Mizorm but also [ think to some extent
n Meghalaya also  We ulso know that
the famous or infamous British journa.
list Neville Maxwell has published and
printei a 32-page booklet condemn-
ing the Government of India in their
approach to Nuguland

In this background, my first question
to the Home Minister will be this.
What concrete and positive steps have
been taken by Government to stop the
movement of hostiles to and from
Nagaland and Mizoram to the count-
ries hostile to us? The undergrounds
with arms and ammunitions will not
only create problems in these regions
but in the entire north-eastern region.

My second question will be this. Has
the Home Minister or his Ministry
tried to ascertain the role of the mis-
sionaries and those organisations about
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which doubts have been expressed
from many quarters. ]t has been al-
most an open thing that many of these
organisations have made a certain pro-
paganda that the people in these re-
gions must never have Indian identity
and integration will mean the end of
them.

My third question is this. There is
a report that the UDF and the Gov-
ernment are reported to have already
requested the Nagaland Baptist Church
Council to convene a conference of the
underground leaders and the represen.
tatives of the vailous groups and clans
to reach some cuvnsensus for the basis
of « ta'k with the Government of
India Teoday's report has said that
the Chief Mimister of Mizoram had
some talk with the Prime Minister
In that view ol the matter 1 would
hike to know whether there 18 any pos-
sibility of a mpartite or tnipartite
patlry between the Government of
India, the State Governmient uand the
un‘ergrounds in these regions

My last auestion will be this We
cannt solve the nioklem of this regiun
merely by wrned attivities The erux
of the problem 1n thiv region 1s that
there 15 8 commuri=ation gip in these
regions in the literal sense as well as
1 the real sense with the 1est of the
country You will appreciate  that
there 18 no railway there except for a
small raslway hine 1in Dimapur  There
18 no railway n Nagaland, Mizoram
und Meghalava There 1= no aero-
drome in any of these area and so.
there is communication gap So. how
can you expect to have emotional in-
tegration in thesg regions unless you
develop communications” As I have
said, in the literal sense as well as the
real sense, there is a communication
gap In that view of the matter, 1
would like to ask whether Government
are having any comprehensive deve-
lopment plan. both economicslly and
particularly in regard to communi-

(C.A)

Minister and the Home Minister re-
garding the development of the north-
eastern region. 1 hope the hon, Minis-
ter will snswer my questions.

SHRI UMA SHANKAR DIKSHIT:
The hon, member has made one impor-
taut point. It 1s that there 15 some
similarity of pattern and simulanty of
conditions in the three regions, Naga-
land, Mizoram and Mampui—he also
mentiuned Meghalaya etc. The ter-
rain 1s the same, the tribal population
has a stmilar approach There has 1n
the past been foreign, missionary—
in’luc zoe there, that 1s before India
became mndepcndent  Thus. there are
common features In so far as thas has
led to hostility and insuigency, the
way of dealing with it 1> als0 more or
soss similar I agree with him—and
1L 1s our policy also—that it 1s not a
sumple case ol use of force to suppress
moeurgencey  They are part of our own
Statt they are people whom we know.
W understand their psychology. But
1t i1s» alsu true, > he has himself hin-
tedd, that thet e secm to be sume foreign
influcnees operating

In the fiist place ~ome six Naga
hustiles had been captured recently.
They have admitied that a number of
N gas huve gune to the Yunan pro-
vinte of China and were trained there,
wny thay some of them have returned.
1t 15 ufter their return that the effecti-
vene s and violence of incidents has
inctessed  Of course there is the tar-
rain There are the Rasukars who
have been throwr out of foimer East
Pukistan (Now  Banglade<h) The
hostiles have tried to cuntact  each
other That 1» o continuing situation.
We have to deal with it, That 1s why
1t 18 taking time But we cannot give
up our attitude of undertanding their
peychology and tiymmg to meet their
pont of view. In fact, it has partly
succeeded.

Recent y. however, after this idea
had come up amongst them that if they
used more force, they could get all
they wanted—and there is also an jdea
thst because supplies are short and
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prices are rising, this is opportune time
for attack—they have tried to step
up their operations, But we cannot for
that reason give up our attitude of
understanding of the Naga tribals,
Whoever has gone there—our officers
are there, IAS officers—who meet the
villagers—mostly they are village po-
pulation—they tell us that the bulk of
the Naga people do not favour the
attitude and action of hostility on the
part of the Naga underground. Only
as the underground are given a hope
that if they fought hard they could
get independence and a better future
they get mistaken.

Also the present President of the
Nagalang ruling Party, UDF, Mrs. Rano
Shaiza is a niece of Shri Phizo. There
is an assumption—we cannot say with
any authenticity or precision—that
there is some sort of communication.
In this manner, there is false hope
<reated among those people, But our
policy has been worked out from
Panditji's time and subsequently on a
careful overall consideration of the
factors involved. The policy is that we
will continue to try to win the hearts
and minds of the tribal people of these
areas. But so far as insurgency is
concerned, we shall deal with it firmly.

The hon. Member has mentioned
Mizoram. Not wishing to have another
discussion on Mizoram, I am replying
to that question also, although it does
not arise out of this calling attention,
In Mizoram, what has happened is
that on the advice of the Chief Minis-
ter the Lt. Governor and others, we
allowed some of the underground peo-
Ple to meet the villagers. They had
said if a line of communication was
kept open and the hostile ang law-abi-
ding citizens were allowed to meet
each other undisturbed, then a better
situation would develop and all the
misunderstandings would disappear.
A rather promunent underground hos-
tile, M. Colney, was in Mizoram for
10 ar 11 days and was moving all over
the place, The effect unfortunately

happened to be quite the opposite of
what was expected. It has encoursg-
ed the underground beyond expecta-
tion, He had said that the line of
communication should be kept open
upto the end of May. We are in the
month of August He has not tr.cd
to follow up and has really done noth-
ing thereafter. Therefore thiz policy
of using softer options has not brought
dividends. We have to resume a fir-
mer line of action. It does not inean
we should exceed limits, but the policy
has to be firm enough to convince the
insurgents that they could not have
their own way... (Interruptions).

There is no question of tripartite
dialogue.

About the development of communi-
cations, it is a matter of planning. I
have not all the figures with me; but
in the Fifth Plan they have allotted
something like Rs. 80 crores, and
about fourteen crores have been al-
lotted this year, 1 should like to tell
the hon. Minister that the per capita
investment in Nagaland is the highest
in India, higher ‘than in  Assam or
other smaller States.

SHRI TARUN GOGOI (Jorhat): It
is a matter of great concern and what
is more alarming 1s the unlawful acti-
vities of underground Nagas. The
earlier assessment of the Government
was that the underground movement
in Nagaland was lying down and the
Governor of Assam also said that Naga
insurgency had been contained and it
had almost ended. Subsequent events
have proved that the earlier assess-
ment was wrong There had been re-
peated exchange of fire and unlawful
activities resulting in the death of a
large number of people among civi.
lians, army and police personnel.
There was abnormalcy for & long time
when underground actlivity wag con-
ducted under the leadership of Phizo.
The statehood was granted and elec-
tions were held and & democratic Go-
vernment was set up. But all of a
sudden these activities have come
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which ‘are the forces which are help-
ing the underground Nagas with arms
and ammunition and training? The
hon, Minister says that some persons
were receiving training in arms and
ammunition in China. Many other
forceg within the country help the
underground. May I know is it part
of a much bigger plan to create con-
fusion in our country?

It eppears from the election mani-
festo of the UDF that they would try
to arrive at a political settlement of
the Nagas problem It has been comn-
veyed to the Government of India
that there should be a final settle-
ment of the Naga problem and that
the dialogue between the Government
of India and the Naga underground
should be resumed, If so what is the
view of the Government of India?

It iz heartening to know that ninety
per cent of Nagas are peaceloving
and only five per cent are misguided
people and these five per cent are
terrorising the others, kidnap people,
impose heavy taxes and make recruit-
ments for the undergroursd. 1 want to
know whether law and order is pre-
vailing in Nagaland and whether there
is normalcy and whether the Govern-
ment of India is satisfied with steps
taken by the State Government of
Nmgaland to counteract these activi-
ties.

SHRI UMA SHANKAR DIKSHIT:
He said, from the statement of facts
given by me, he wan inclined to infer
that the policy earlier was wrong.
There is no question o right or wrong
All the time our policy has been to
fight insurgency but at the same time
to have sympathy and understanding
of the aspirations of the people and
try to help them in their development.
Whenever there ig an opportunity, we
want to make friends with them. But
when we find this is not helping but
having the opposite result and
lrads o a deterioration of the situa-
tion, we take a firmer line. All the
ume, there ure the border security
and other forces to lookafter law ani

(C.A)
order in that area. Aa I said, the
situation was very much under control,
Only after the new Government has
come, there hag been a certain amount
of laxity. But the Chief Minister hum-
self is realising it und I am sure with
his help and with proper action be-
ing taken, the situation would come
fully under control As regurds fresh
negotialions, if we can get any clear
indication of what exactly is intended
or expected to meel the aspirations of
the people within the four conrers of
the constitutional position of the State,
we can certainly di cuss the matter.
The Chief Minister iy there and there
are othcr authoritiee representing the
Government of India. It is not ne-
cessary or proper that the Central
Government should go there and open
negotiations as between two high con-
tracting parties, That is not the posi-
tion. If we find at any time that there
is some grievance or demand which
can be met to resolve this problem.

the Government of India will not be
found weanting.
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Correction of Answer to Question
13.35 hrs.

COMMITTEE ON PRIVATE MEM-
BERS' BILLS AND RESOLUTIONS

FORTY-THIRD REPORT

SHRI G. G. SWELL (Autonomous
Districts): I present the Forty-third
Report of the Committee on Private
Members' Bills and Resolutions,

CORRECTION OF ANSWER TO
STARRED QUESTION NO, 332
DATED 14-3-1874 RE. SETTING
UP OF INDUSTRIES IN BIHAR
IN PUBLIC SECTOR

THE MINISTER OF INDUSTRIAL
DEVELOPMENT AND SCIENCE
AND TECHNOLOGY AND AGRICUL-
TURE (SHRI C. SUBRAMANIAM): I
beg to lay on the Table a statement
(i) correcting the answer given on
the 14th March, 1973 to Starred Ques-
tion No, 332 by Shri Ishwar Chaudhry
regarding settling up of industries in
Bihar in Public Sector, and (ii) giv-
ing retsons for delay in correcting the
answer.

STATEMENT

The reply to starred question No.
332, answered 1n Lok Sabha on 14th
March, 1973 rcgarding setting up of
indu-tries in Bihar in Public Seector,
wis framed on the basis of informa-
tion than avalable. As nformation
and connecied clarifivations subseque-
nily received from the Ministry of
Fuod & Agriculture, (Department of
Food) on 22-5-7T4, have brought to
Light new factories in Bihar, the reply
is corrected to read as follows:

(a) During 1973-74 there was a
proposal to set up two modern
rice mills at Champatia and
in Purnea in Bihar State,

{b) The Modern Rice Mill in
Champatia will be within
Champaran District of Bihar
with a capacity of 4 tonnes
Paddy per hour. This mill is
based on modern techmology



